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1. BACKGROUND 
 

In compliance with the directions of the Hon’ble NGT vide order dated 03.11.2025, the State 

Government has taken several steps to improve the solid and liquid waste management in 

the State. All efforts have also been made to collecttherequisite fundstobridge thegap in 

solid and liquid waste management as directed by the Hon’ble NGT. 
 

2. DIRECTIONSOFTHEHON’BLENGT 
 

SOLIDWASTEMANAGEMENT 

i. Estimated waste generation is 314.5 TPD while processing through 

Composting, RDF, Scrap handling, and incineration and Inert management 

is 180.7 TPD, leaving a gap of 103. TPD (Table 1 page 429). Upon Perusal of 

data disclosed on page 426-428, it is found that except Shillong, the 

remaining 8 ULBs have no waste processing facilities. 
 

ii. Details regarding waste segregation and collection have not been 

disclosed in Annexure I (page 426) making it difficult to assess the 

performance level of composting as well as the existing gaps in processing 

of biodegradable/wet waste and the waste handled for production of RDF. 

 

iii. Disclosures made on the status of legacy waste management in Annexure 

II and Table 2, are not tallying properly. The total legacy waste disclosed in 

Table no 2 is 7,41,321 MT whereas, the total legacy waste in Annexure II is 

4,47,264 MT. Therefore, we direct to disclose the correct status of waste 

processing, gaps in waste processing and legacy waste in respect of each 

ULB. We also direct that the next report should disclose that no dumping 

of waste is taking place down the hills at any place/location within the 

limits of ULBs or at other isolated locations. 

LIQUID WASTE MANAGEMENT 
i. There is a gap of 45.72 MLD in sewage treatment. The black water of 19.08 

MLD is treated in septic tanks, while the grey water is discharge into the 

streams and rivers. 
 

ii. In view of the disclosures made on page 445 relating to other interventions 

for New Shillong city, which contemplate a 15 MLD STP with the laying of a 

17.2 km sewerage network, we direct that the next report should disclose 

the complete existing setup in each ULB, where existing system is relying 

on Septic tanks and soak pit, along with details regarding the setting up of 

DSTPs and household connectivity to sewage treatment facility.  

 

iii. We find that grey water is being discharged into the streams and rivers 

without ascertaining its quality. Feacal – contamination waste water should 

not be discharge at any location. Further, without making any specific remark 

at this stage, in situ nala treatment should not be continued until its 

performance results are verified.  

   

iv. Considering the topography and terrain of the State, where laying of sewer is 

difficult, DSTPs should be developed, as done by employing the 0.3 MLD STP 

(page 424). A timebound plan for setting up of DSTPS in 09 ULBs should be 

disclosed, which should be subject to performance verification to ensure 

compliance norms and regulations. 
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RINGFENCE ACCOUNT 
 

i. We find that the status of the amount ring – fenced in a single dedicated 

account under the supervision of Chief Secretary and its allocation to each 

ULB has not been properly disclosed. 

 

ii. Next report should disclose the existing gap in each ULB,- the funds allocated, and the 

finalization of the plan for bridging the gap along with the identified executing agency. 

 

ACTIONTAKENREPORT 
Action taken with the direction of the Hon’ble NGT in the order dated 03.11.2025 are as follows: 
 

SOLIDWASTEMANAGEMENT 
 

Observations of Hon’ble NGT Compliances 

I. Estimated waste 

generation is 314.5 TPD 

while processing through 

Composting, RDF, Scrap 

handling, and incineration 

and Inert management is 

180.7 TPD, leaving a gap of 

103. TPD (Table 1 page 

429). Upon Perusal of data 

disclosed on page 426-428, 

it is found that except 

Shillong, the remaining 8 

ULBs have no waste 

processing facilities. 

The State Government is actively pursuing the 

establishment and operationalisation of waste 

processing plants in the remaining ULBs 

constructed under the Swachh Bharat Mission-U 

2.0. Necessary steps, including infrastructure 

development, procurement and installation of 

machinery, execution of agreements, and 

engagement with Self Help Groups 

(SHGs)/implementing agencies, are currently 

under progress. 
 

The State remains committed to bridging the 

existing waste processing gap through a phased 

and time-bound approach to ensure scientific 

processing and management of municipal solid 

waste across all ULBs. The progress of 

implementation and operationalisation of the 

projects in the remaining ULBs is enclosed at 

Annexure VII at Page No.21- 22. 

II. Details regarding waste 

segregation and collection 

have not been disclosed in 

Annexure I (page 426) 

making it difficult to assess 

the performance level of 

composting as well as the 

existing gaps in processing 

of biodegradable/wet 

waste and the waste 

handled for production of 

RDF. 

State Government is strengthening data 

collection and reporting mechanisms to ensure 

accurate disclosure of waste segregation, 

collection efficiency, biodegradable waste 

processing, and RDF generation in subsequent 

reports. The detailed status of segregation, 

collection, and waste processing in the 

respective ULBs is being compiled and may be 

furnished separately as Annexure I at Page No. 

10. 
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Observations of Hon’ble 
NGT 

Compliances 

III. Disclosures made on 

the status of legacy 

waste management in 

Annexure II and Table 

2, are not tallying 

properly. The total 

legacy waste disclosed 

in Table no 2 is 7,41,321 

MT whereas, the total 

legacy waste in 

Annexure II is 4,47,264 

MT. Therefore, we 

direct to disclose the 

correct status of waste 

processing, gaps in 

waste processing and 

legacy waste in 

respect of each ULB. 

We also direct that the 

next report should 

disclose that no 

dumping of waste is 

taking place down the 

hills at any 

place/location within 

the limits of ULBs or at 

other isolated 

locations. 

The corrected and reconciled status of legacy waste, waste 

processing capacities, existing processing gaps, and progress 

of remediation in respect of each ULB is enclosed at 

Annexure IV at Page No. 17, which specifically discloses the 

status of waste processing, gaps in waste processing, and 

legacy waste remediation undertaken in each ULB. And the 

ANNEXURE IX at page 25, a work order to remediate the 

Legacy waste in other remaining Towns 
 

Further, with regard to waste disposal practices, the State 

Government has issued necessary directions to all ULBs to 

ensure strict compliance with the provisions of the Solid 

Waste Management Rules, 2016 and to prohibit any dumping 

of waste down hillsides, valleys, water bodies, or at 

isolated/open locations within or outside ULB limits. All ULBs 

have been instructed to ensure scientific handling, 

transportation, processing, and disposal of municipal solid 

waste only at designated and authorised sites in accordance 

with the prescribed environmental norms. 

Progress in relation to Solid and Legacy WasteManagement asper the prescribed format by the 
Hon’ble NGT is enclosed herewith as Annexure I, II at page 10 to 15 Solid Waste and Annexure V at 
page 17, the summary of the Progress report is enclosed in Table 1 at page 19. 
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SEWAGE MANAGEMENT 
Observations of Hon’ble 

NGT 
Compliances 

i. There is a gap of 45.72 

MLD in sewage 

treatment. The black 

water of 19.08 MLD is 

treated in septic 

tanks, while the grey 

water is discharge 

into the streams and 

rivers. 

 

ii. In view of the 

disclosures made on 

page 445 relating to 

other interventions 

for New Shillong city, 

which contemplate a 

15 MLD STP with the 

laying of a 17.2 km 

sewerage network, 

we direct that the 

next report should 

disclose the complete 

existing setup in each 

ULB, where existing 

system is relying on 

Septic tanks and soak 

pit, along with details 

regarding the setting 

up of DSTPs and 

household 

connectivity to 

sewage treatment 

facility. 

To address the existing treatment gap in a phased and 

sustainable manner, the State Government is undertaking 

the planning and implementation of decentralised sewerage, 

septage, and wastewater management infrastructure suited 

to the unique local topography and settlement patterns of 

the State. The progress of proposed and ongoing 

interventions for sewage and wastewater management in 

the respective ULBs is enclosed at Annexure XVI at Page No. 

41-43. 
 

The State Government has initiated measures to strengthen 

faecal sludge and septage management through scientific 

desludging by introducing a Scheduled Desludging System, 

under which faecal sludge shall be safely collected, 

transported, and treated through designated treatment 

mechanisms to improve sanitation outcomes. As an initial 

intervention, Urban Local Bodies (ULBs) have initiated a pilot 

scheduled desludging system in three localities, which shall 

subsequently be expanded to cover the remaining localities 

across urban towns in a phased manner. 
 

Further, with regard to grey water management, it is 

submitted that in many ULBs, grey water is presently 

discharged through drains, natural channels, and streams 

due to the absence of dedicated treatment infrastructure. 

However, the State Government is actively pursuing 

interventions for grey water management, including 

decentralised treatment systems at the household and 

community levels, nature-based solutions, drainage 

improvement measures, and integrated wastewater 

management initiatives under various schemes and 

programmes. In this regard, the State Government has 

floated an Expression of Interest (EOI) for the development 

and implementation of suitable grey water management 

systems, officials EOI enclosed at Annexure XXI at page 48 
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iii. We find that grey 

water is being 

discharged into the 

streams and rivers 

without ascertaining its 

quality. Feacal – 

contamination waste 

water should not be 

discharge at any 

location. Further, 

without making any 

specific remark at this 

stage, in situ nala 

treatment should not 

be continued until its 

performance results 

are verified. 

With respect to in-situ nala treatment, it is submitted that 
the State Government shall undertake performance 
verification, water quality assessment, and technical 
evaluation of existing systems before continuation or scale-
up of such interventions. Appropriate measures shall be 
adopted only upon verification of treatment efficiency and 
compliance with prescribed environmental standards and 
regulatory norms. 
 

At present, in-situ nala treatment is being implemented at 

11 outfalls in Jowai, where performance monitoring and 

water quality testing are being conducted on a monthly 

basis to assess treatment efficiency and compliance with 

prescribed standards. The latest monitoring report for the 

month of February 2026 is enclosed at Annexure XIX at 

Page No.46.  
 

The State Government remains committed to ensuring that 

wastewater management interventions, including in-situ 

nala treatment, are implemented only after due technical 

evaluation and in accordance with applicable environmental 

norms and regulatory requirements 

iv. Considering the 

topography and 

terrain of the State, 

where laying of 

sewer is difficult, 

DSTPs should be 

developed, as done 

by employing the 0.3 

MLD STP (page 424). 

A time bound plan for 

setting up of DSTPS 

in 09 ULBs should be 

disclosed, which 

should be subject to 

performance 

verification to ensure 

compliance norms 

and regulations. 

The State Government has prepared a time-bound 

implementation plan for the establishment of Decentralised 

Sewage Treatment Plants (DSTPs) in all the ULBs by 

leveraging resources available under various State and 

Central Government schemes. The implementation is being 

undertaken in a phased manner considering the unique 

topography, technical feasibility, land availability, and 

wastewater generation patterns in the respective ULBs. The 

progress of the implementation plan is enclosed at 

Annexure XVII at Page No. 41-43 
 

Further, all proposed DSTPs shall be subjected to periodic 

performance verification, monitoring, and compliance 

assessment to ensure adherence to prescribed 

environmental norms, effluent discharge standards, and 

applicable regulatory requirements. The State Government 

remains committed to ensuring environmentally sound, 

sustainable, and scientifically managed wastewater 

treatment systems in all ULBs in accordance with applicable 

norms and regulations. 

Progress in relation to Liquid Waste Management as per the prescribed format by the Hon’ble 

NGT is enclosed herewith as Annexure XIV at page No. 31 to 36, and the summary of the 

Progress report is enclosed in Table 2 at page No. 39 
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RINGFENCED ACCOUNT 
 

Directions of Hon’ble NGT Compliances 

v. We find that the status 

of the amount ring – 

fenced in a single 

dedicated account 

under the supervision of 

Chief Secretary and its 

allocation to each ULB 

has not been properly 

disclosed. 

It is submitted that the funds have been maintained in 

a single dedicated ring-fenced account under the 

supervision of the Chief Secretary in accordance with 

the stipulated provisions. Allocation to respective 

Urban Local Bodies (ULBs) is being made in a phased 

and need-based manner. The details regarding the 

status of the account and ULB-wise allocation is 

enclosed at Annexure VI (SWM) at Page No. 19 and 

Annexure XVI at page No. 38, the summary of Ring 

Fenced Account enclosed as Table 3 at page No. 39 vi. Next report should disclose 

the existing gap in each 

ULB,- the funds allocated, 

and the finalization of the 

plan for bridging the gap 

along with the identified 

executing agency. 
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ANNEXURE I: SOLID WASTE GENERATION, CHARACTERIZATION, COLLECTION & TRANSPORTATION AND FINAL DESTINATION 

(A) Solid waste management in the State 

(1) Name of ULB 
(2) Waste 

Generation 
(TPD)* 

(3) Composition of Waste 

(4) Waste collected 
(5) Waste 

Transported 
(6) Final destination of 

transported waste Biodegradable 
Dry/ 

Recyclable 
Inerts 

Shillong 93 

121.92 60.96 20.32 193.04 193.04 
Marten Waste Processing and 

Disposal Site 

Shillong-SUA (excluding 
SMB & SCB) 

101 

Shillong Cantonment 
Board  

9.2 

Tura Municipal Board 37.7 20.7 13.2 3.8 28 28 
Rongkhon Songitalgre Waste 
Processing and Disposal Site 

Jowai Municipal Board 21.5 11.8 7.5 2.2 15 15 a) Sabah Muswang    
b)Mynnkjai 

Williamnagar Municipal 
Board 

12.7 7.0 4.4 1.3 7 7 
Upper Balsrigittim Waste 

Processing and Disposal Site 

Resubelpara Municipal 
Board 

10.3 5.7 3.6 1.0 8 8 Mongpangro 

Baghmara Municipal Board 6.6 3.6 2.3 0.7 4.50 4.50 Arapara Dumping Ground 

Sub-Total (7 ULB) 292.0 170.8 92.0 29.2 255.54 255.54   

Nongstoin Town 
Committee 

15.4 8.5 5.4 1.5 12 12 Mawsmai 

Mairang Town Committee 7.2 4.0 2.5 0.7 5 5  Dumpsite at Umwiehsup 

Nongpoh Town Committee 7.1 3.9 2.5 0.7 5.2 5.2 Umshangling 

Sub-Total (3 Town 
Committee) 

29.7 16.3 10.4 3.0 22.2 22.2   

Total  321.68 187.1 102.4 32.17 277.74 277.74 
 

*Whether based on per capita/ or weighment: Generation per capita, collection & transportation weighment and capacity of waste collection vehicles. 
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ANNEXURE II: Solid Waste Processing 

(A) 7.1) Composting 

ULB  
a) Intake 
Quantity 

b) Method Adopted 
c) Output 

quantity as 
Compost 

d) Quality 
e) Residue/ Rejects 

Management 
f) Utilization of compost 

Shillong 

106.17 Windrow Composting 8.493 

The compost/manure has been 
tested and certified as safe for 

agricultural use by the 
Department of Agriculture, 
Meghalaya. A copy of the 
certificate is enclosed as 
Annexure XI at Page 27 

Plastics are baled as 
raw RDF and 

transported to Dalmia 
Cement, while inert 
waste is sent to the 

SLF. 

Government approval has been 
accorded for undertaking 

marketing of the compost/manure. 
Bulk buyers have been identified, 
and negotiations for supply are in 

progress. 

Shillong-SUA 
(excluding SMB & SCB) 

Shillong Cantonment 
Board  

Tura Municipal Board Yet to Start  - - - - - 

Jowai Municipal Board 2 
Indigenous Manual 
Composting by SHG 

400 Test report awaited 
Rejects is being 

disposed to dumping 
ground 

Awaiting for test report/Certificate 

Williamnagar 
Municipal Board 

0.8 
Indigenous manual 
composting by SHG 

0.16 Awaiting for the test report 
Rejects is being 

disposed to dumping 
ground 

Awaiting for the test report 

Resubelpara Municipal 
Board 

Yet to start - - - - - 

Baghmara Municipal 
Board 

Yet to Start - - - - - 

Sub-Total (7 ULB) 108.97   9.054       

Nongstoin Town 
Committee 

Yet to Start - - - - - 

Mairang Town 
Committee 

Yet to Start - - - - - 

Nongpoh Town 
Committee 

Yet to Start - - - - - 

Sub-Total (3 Town 
Committee) 

0 
          

Total 108.97   9.054       
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(B) 7.2) Refused Derived Fuel 

ULB  
a) Capacity of 

Plant 
b) Sources of waste for making RDF 

c) RDF 
Produced 

d) Residue/  
Rejects 

Management 
e) Utilization of RDF 

Shillong 
2 nos. of baling 

machine with 50 
Ton capacity 

Segregated dry waste, including plastic waste, 
recovered from mixed waste. 

8 
Inert waste is 

sent to SLF 

A 10-year MoU has been 
executed between the 

Shillong Municipal Board 
and Dalmia Cement LTD, 

for co-processing. 

Shillong-SUA (excluding SMB & 
SCB) 

Shillong Cantonment Board  

Tura Municipal Board 10 TPD 

Waste reaching the disposal site consists of single-
use plastics, non-recyclable plastics, and other 
waste materials. Items having sufficient calorific 
value are segregated, shredded, and processed for 
the production of Refuse Derived Fuel (RDF 

4 TPD 

Primary rejects 
from are 
diverted back at 
the dumpsite 
site. 

Sample has been sent for 
testing and awaiting for 

test result. 

Jowai Municipal Board Yet to Start - - - - 

Williamnagar Municipal Board Yet to Start - - - - 

Resubelpara Municipal Board Yet to Start - - - - 

Baghmara Municipal Board Yet to Start - - - - 

Sub-Total (7 ULB)     12     

Nongstoin Town Committee Yet to Start - - - - 

Mairang Town Committee Yet to Start - - - - 

Nongpoh Town Committee Yet to Start - - - - 

Sub-Total (3 Town Committee) - - 0 - - 

Total - - 12 - - 
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(C) 7.3) Waste to Energy (Thermal/ Methanation route) 

ULB  
a) Plant 
Capacity 

b) Daily inputs of 
feed 

c) Sources of 
Waste 

d) Output 
(Energy) 

e) Residue/  Rejects 
Management 

f) Fly Ash and Bottom Ash 
Management 

Shillong 
Feasibility 

report 
awaited 

- - - - - 

Shillong-SUA (excluding SMB & 
SCB) 

- - - - - 

Shillong Cantonment Board  - - - - - 

Tura Municipal Board 
Not 

applicable 
- - - - - 

Jowai Municipal Board 
Not 

applicable 
- - - - - 

Williamnagar Municipal Board 
Not 

applicable 
- - - - - 

Resubelpara Municipal Board 
Not 

applicable 
- - - - - 

Baghmara Municipal Board 
Not 

applicable 
- - - - - 

Sub-Total (7 ULB) - - - - - - 

Nongstoin Town Committee 
Not 

applicable 
- - - - - 

Mairang Town Committee 
Not 

applicable 
- - - - - 

Nongpoh Town Committee 
Not 

applicable 
- - - - - 

Sub-Total (3 Town Committee) - - - - - - 
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(D) 7.4) Other Processing 

ULB  
a) Quantity of 

Inputs 
b) Quality of Inputs 

c) Products and its 
utilization  

d) Output (Energy) 
e) Residue/  Rejects 

Management 

Shillong Municipal 
Board & 

Shillong-SUA 
(excluding SMB & SCB) 

45 TPD Scraps 
Operated by the Informal Sectors 

registered with the Shillong 
Municipal Board 

Transport by the  Informal Sectors to neighboring State  - 

3 TPD Incinerator Sanitary Waste. Ashes _ 

Ash quantity which is less 
than 0.3 kg per day is 
stored in a covered 

Container. 

Shillong Cantonment 
Board  

1 TPD Scraps 
Operated by the Informal Sectors 

registered with the Board 

Plastic bottles, metals & 
other recyclables waste is 

being collected by 
Recyclers from 

neighboring States 

- - 

Tura Municipal Board 4 TPD Scraps 
Operated by the Informal Sectors 

registered with the Board 

Scrap collected are being 
sent to the Recyclers by 

the authorized scrap 
dealers 

- - 

Jowai Municipal Board 2.2 TPD Scraps 
Operated by the Informal Sectors 

registered with the Board 

Scrap collected are being 
sent to the Recyclers by 

the authorized scrap 
dealers 

- - 

Williamnagar 
Municipal Board 

3 TPD Scraps  
Operated by the Informal Sectors 

registered with the Board 

Scrap collected are being 
sent to the Recyclers by 

the authorized scrap 
dealers 

- - 

Resubelpara Municipal 
Board 

2 TPD  Scraps 
Operated by the Informal Sectors 

registered with the Board 

Scrap collected are being 
sent to the Recyclers by 

the authorized scrap 
dealers 
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Baghmara Municipal 
Board 

1 TPD Scraps 
Operated by the Informal Sectors 

registered with the Board 

Scrap collected are being 
sent to the Recyclers by 

the authorized scrap 
dealers 

- - 

Sub-Total (7 ULB) 61.2         

Nongstoin Town 
Committee 

3 TPD Scraps 
Operated by the Informal Sectors 

registered with the Town 
Committee 

Scrap collected are being 
sent to the Recyclers by 

the authorized scrap 
dealers 

    

Mairang Town 
Committee 

1 TPD Scraps 
Operated by the Informal Sectors 

registered with theTown 
Committee 

Scrap collected are being 
sent to the Recyclers by 

the authorized scrap 
dealers 

- - 

Nongpoh Town 
Committee 

2 TPD Scraps 
Operated by the Informal Sectors 

registered with the Town 
Committee 

Scrap collected are being 
sent to the Recyclers by 

the authorized scrap 
dealers 

- - 

Sub-Total (3 Town 
Committee) 

6         

Total  67.2         
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ANNEXURE III: Gap in Waste generation and Processing 

8. Gap in Waste generation and Processing 

ULB  
Gap in Waste generation 

and Processing 
Time bound plan to fill up the Gap 

Shillong Municipal Board 

40.03 

Mar-27 

Shillong-SUA (excluding 
SMB & SCB) 

- 

Shillong Cantonment 
Board  

Dec-26 

Tura Municipal Board 29.7 Dec-26 

Jowai Municipal Board 17.3 March 2027 

Williamnagar Municipal 
Board 

8.89 Dec-26 

Resubelpara Municipal 
Board 

8.3 Dec-26 

Baghmara Municipal Board 5.6 Dec-26 

Sub-Total (7 ULB) 109.81 
  

Nongstoin Town 
Committee 

12.39 Dec-26 

Mairang Town Committee 6.7 March 2027 

Nongpoh Town Committee 5.1 Dec-26 

Sub-Total (3 Town 
Committee) 

24.19 

  

Total 134 
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ANNEXURE IV: LEGACY WASTE 

9. Legacy Waste 

Name of ULBs 

1) Number 
of legacy 

waste 
dumpsites 

2) Quantity of 
legacy waste 
reported on 
November, 

2025 

3) Present 
quantity of 

legacy waste 

4) Daily 
legacy waste 
being added 

as 
unprocessed 

waste 

5) Quantification and utilization of out of 
Bioremediation and bio-mining 6) Gap in legacy waste 

remediation and time 
bound plan 

Digested 
material 

Plastics Rubber Inerts 
and 

others 

Shillong Municipal Board 

1           3,45,996             1,10,429  40.03 41% 6% 23% 30% 
110429.4 
Dec-26 

Shillong-SUA (excluding SMB & 
SCB) 

Shillong Cantonment Board  

Tura Municipal Board 1            1,62,000  67903 29.7 45% 6% 1% 31% Dec-26 

Jowai Municipal Board 1               67,470  70584 17.30 - - - - March 2027 

Williamnagar Municipal Board 1               38,400  40,000 8.89 - - - - Dec-26 

Resubelpara Municipal Board 1               21,600  23094 8.3 - - - - 26-Dec 

Baghmara Municipal Board 1                 9,253  10261 5.6 - - - - Mar 27 

Sub-Total (7 ULB) 6            6,44,719             3,22,272                109.82            

Nongstoin Town Committee 2               22,686  24,916 12.39 - - - - Dec-26 

Mairang Town Committee 1               18,600  19806 6.7 - - - - Dec-26 

Nongpoh Town Committee 1               55,192                56,110  5.1 - - - - Dec-26 

Sub-Total (3 Town Committee) 4               96,478  1,00,832                 24.19  
          

Total 10 7,41,197 4,23,104 134.01 

      ***: The total legacy waste of each ULB includes the accumulated untreated waste.
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ANNEXURE V: Gaps in waste processing and legacy waste 

10. Gaps in waste processing and legacy waste 

S. 
No.  

ULB (1) 

Quantity of 
Waste 

generation 
(TPD) (2) 

Waste 
Processing 

TPD (3) 

Gap M waste 
Processing (2-

3) 

Existing legacy 
Waste MMT 

1 Shillong 93 

163.172 40.028 
                

1,10,429  

2 
Shillong-SUA (excluding 

SMB & SCB) 
101 

3 
Shillong Cantonment 

Board  
9.2 

4 Tura Municipal Board 37.7 8 29.7 
                   
67,903  

5 Jowai Municipal Board 21.50 4.2 17.30 
                   
70,584  

6 
Williamnagar Municipal 

Board 
12.69 3.8 8.89 

                  
40,000  

7 
Resubelpara Municipal 

Board 
10.3 2 8.3 

                   
23,094  

8 
Baghmara Municipal 

Board 
6.6 1 5.6 

                     
10,261  

9 Sub-Total (7 ULB) 291.99 182.17 109.82 
                
3,22,272  

10 
Nongstoin Town 

Committee 
15.39 3 12.39 

                    
24,916  

11 
Mairang Town 

Committee 
7.2 0.5 6.7 

                   
19,806  

12 
Nongpoh Town 

Committee 
7.1 2 5.1 

                    
56,110  

13 
Sub-Total (3 Town 

Committee) 
29.69 5.5 24.19 

                
1,00,832  

   Total  321.68 187.67 134 
              

4,23,104  

***: The total legacy waste of each ULB includes the accumulated untreated waste 
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ANNEXURE VI: RING FENCED ACCOUNT (SWM) 

11. Ring Fence Account (Allocations and Expenditures)-Solid 

Boards 
1)Amount ring 

fenced 

2) Whether 
single 

dedicated 
account has 

been opened 

3) Date of 
opening 
account 

4) Amount utilized 5) Plan of utilization (Time lines and executing capacity) 

        Amount  Project Amount  Time Line 

SMB Rs. 133,263,630.00 

Yes 27.01.2023 

Rs. 63,773,171.00 Bio Mining Legacy Waste Rs. 69,490,459.00 Dec-26  

JMB Rs. 142,072,423.00 Rs. 86,014,326.00 

Compost Plant at Khliehriat. Rs. 18,738,356.00 Dec-27 

Bio medical waste at Khliehriat. Rs. 22,995,887.00 Dec-27 

Solid Waste Processing and 
Disposal Plant for Jowai and 
Khliehriat. 

Rs. 9,103,118.00 Dec-27 

Waste Recovery Centre at 
Iewshyiap Market, Jowai. 

Rs. 2,221,643.00 Sep-26 

Waste Recovery Centre at CNI 
Market, Jowai. 

Rs. 2,558,296.00 Sep-26 

 Miscellaneous items on 
Garbage Vehicles. 

Rs. 440,797.00 Sep-26 

WMB Rs. 10,125,877.00 Rs. 1,053,655.00 Legacy Waste Rs. 9,072,222.00 Dec-26 

TMB Rs. 9,591,816.00 Rs. 7,340,650.00 Waste Processing  for Tura Rs. 2,251,166.00 Dec-26 

BMB Rs. 5,000,000.00   Bio Mining Rs. 5,000,000.00 Dec-26 

CB Rs. 5,000,000.00   MRF Rs. 5,000,000.00 Mar-26 

MTC Rs. 5,000,000.00   Bio Mining Rs. 5,000,000.00 Dec-26 

NTC Rs. 11,000,000.00   Bio Mining Rs. 11,000,000.00 Dec-26 

Nongstoin TC Rs. 7,500,000.00   Bio Mining Rs. 7,500,000.00 Dec-26 

RMB Rs. 7,500,000.00 Rs. 0.00 Bio Mining Rs. 7,500,000.00 Dec-26 

  Rs. 336,053746.00     Rs. 158,181,802.00   Rs. 177,871,944.00   

*  An Amount of Rs. 14.55 Cr has already been sanctioned recently and will be transferred to the NGT Account, instructions enclosed as Annexure XII at page 29 
*  Allocation of Rs.18.97 Cr has already been earmarked under Swacch Bharat Mission for Solid Waste Management, Action Plan of which is enclosed at Annexure VII   at page 1 
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TABLE 1:  Summary of Current Status of Solid Waste Management in Meghalaya with Reference to 
the Status at the Time of Last Hearing i.e., 03.11. 2025. 

SN Particular Oct-25 Present Status 

1 Quantity of MSW Generated (TPD) 314.5 100% 321.68 100% 

a Biodegradable - - 187.08 58% 

b Dry/ Recyclable - - 102.43 32% 

c Inerts - - 44.67 14% 

d Collected & Transported - - 277.74 86% 

2 Quantity of MSW processed (TPD) 180.7 57% 188.17 58% 

b 

1. Compost 107.5 34% 108.97 34% 

2. RDF 8 3% 12 4% 

3. Scraps (by the informal sector 
registered with the ULBs) 

62.2 20% 64.2 21% 

4. Incinerator 3 1% 3 1% 

3 
Quantity of Inert disposed in Secured 
Landfill Site * 

30 10% 32.82 10% 

4 
Gap in Solid waste management UTs 
(TPD) d = (a - b - c) 

103.8 33% 100.69   

5 Legacy Waste  

a Existing Legacy Waste  
       

7,41,197  

After 
conducting 
Re Survey 

   
4,23,104  

After adding the 
un-processed 
fresh waste  

b 
Un processed Fresh Waste added to 
legacy waste (6 months) 

 -  - 
        

11,570  

Gap in Solid 
Waste 

processing 

c Processed  
        

2,23,116  
30% 

    
3,42,215  

Ongoing 
projects in 

Shillong & Tura 

Note: * Quantity of inert disposed in secured landfill is considered only for Shillong Sanitary 
Landfill Site. For the other Towns the inerts is disposed in Dumping grounds 
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ANNEXURE VII: ACTION PLANS ON THE GAPS OF SOLID WASTE MANAGEMENT 

Name of ULBs 
Waste 

Generation  
TPD 

Existing 
Processing 

TPD 

Gap in Solid 
Waste 

Processing 

Ongoing Projects  

Component  
Capacity  
(in TPD) 

Status  Target Timeline 

Shillong Municipal Board, 
Shillong Cantonment Board and 
Shillong-SUA (excluding SMB & 
SCB)  

203.2 163.17 40.03 

Material 
Recovery Facility 
(SMB)  

25 80% of physical progress Dec-26 

Material 
Recovery Facility 
(SCB)  

2 10% of physical progress Dec-26 

Tura Municipal Board  37.7 8 29.7 

Material 
Recovery Centre 

10.5 

The operationalisation of the 
processing plants is currently in 
progress. The MoUs with Self Help 
Groups (SHGs) and local agencies are 
being finalised, as the concerned 
SHGs/agencies are yet to obtain 
authorisation from the State 
Pollution Control Board 

Jul-26 

Decentralized 
Composting 
Units 

10 
Proposal was submitted and the 
State shall released funds for 
construction of the facility 

Mar-27 

Jowai Municipal Board 21.5 4.2 17.3 

Decentralized 
Composting 
Units 

1.5 

The operationalisation of the 
processing plants is currently in 
progress. The MoUs with Self Help 
Groups (SHGs) and local agencies are 
being finalised, as the concerned 
SHGs/agencies are yet to obtain 
authorisation from the State 
Pollution Control Board 

Jul-26 

Material 
Recovery Facility 

4.5 
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Williamnagar Municipal Board 12.7 3.8 8.9 

Composting 5.5 

The plant is operational with a 
processing capacity of 0.8 TPD as a 
trail. 
MoUs with Self Help Groups (SHGs) 
and local agencies are being finalized, 

Sep-26 

Material 
Recovery Facility 

3.5 

The MoUs with Self Help Groups 
(SHGs) and local agencies are being 
finalized, as the concerned 
SHGs/agencies are yet to obtain 
authorization from the State 
Pollution Control  

Sep-26 

Resubelpara Municipal Board 10.3 2 8.3 
Composting 4.5 

90% of physical progress. Sep-26 Material 
Recovery Facility 

3 

Baghmara Municipal Board 6.6 1 5.6 

Composting 3 Land was handed over from the 
Revenue department to Baghmara 
Municipal Board 

Dec-26 
Material 
Recovery Facility 

2 

Nongstoin Town Committee 15.4 3 12.4 

Composting 7 

60% of physical progress. Dec-26 Material 
Recovery Facility 

4.5 

Mairang Town Committee 7.2 1 6.2 

Composting 3.5 

80% of physical progress. Sep-26 
Material 
Recovery Facility 

2 

Nongpoh Town Committee 7.1 2 5.1 
Composting 3 Work order issued for constructing of 

Civil work is enclosed as Annexure 
XIII at page 30 

Mar-27  Material 
Recovery Facility 

2 

TOTAL 321.7 188.17 133.53   97 - - 

With the above statement the Urban Local Bodies of Meghalaya, with the ongoing projects will have a gap of 36.53 TPD which the State Government is working on the Action Plans. 
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ANNEXURE VIII: ACTION PLANS ON THE GAPS OF LEGACY WASTE MANAGEMENT 

 
 
 

Waste Collection 
 

Material Recovery Centre & Compost Plants 

 
  

  

 

LEGACY WASTE 

Legacy Waste as on November 2025  741,197  MT 

Processed as on April 2026  223,116 MT 

Present Status   410,552 MT 

Action Taken 
 Work order issued for the remaining Legacy 

Waste 

Target Timeline  Dec-26 
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Scraps 
 

RDF Plants 

 
  

Legacy 
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ANNEXURE IX: WORK ORDER OF LEGACY WASTE REMEDIATION 
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ANNEXURE X: LAND ALLOCATION FOR SETTING UP OF WASTE TREATMENT PLANTS: BAGHMARA 
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ANNEXURE XI: COMPOST CERTIFICATE 
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TEST REPORT 
  

30550



Page 29 of 54  

ANNEXURE XII: RING FENCED TRANSFER 
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ANNEXURE XIII: WORK ORDER OF INTEGRATED SOLID WASTE PROCESSING FACILITY: NONGPOH 
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 ANNEXURE XIV: LIQUID WASTE MANAGEMENT 

(B) Sewage Management in the State 

Sewage Generation and Conveyance 

(A) Name of ULB  

(B) Sewage Status 
Estimation and 
Measurement 

(C ) Sewage Conveyance/ Sewers 

 Total Sewage Generation 
per day (in MLD)               

(1) 

Targeted household to be connected to 
sewers                   (2)  

 House-holds connected    
(3) 

 Time targets to complete 
connectivity (gap in connectivity)                             

(4) 

Shillong 17.22 
200 - Dec-27 

Shillong-SUA (excluding SMB & SCB) 15.7 

Shillong Cantonment Board  1.73 2619 - Dec-28 

Tura Municipal Board 7.62 
Preparation of the Detailed Project 

Report (DPR) for setting up 
Decentralized Sewage Treatment Plants 

(STPs) has been initiated 

- Mar-27 

Jowai Municipal Board 2.8 - Mar-27 

Williamnagar Municipal Board 1.8 - Mar-27 

Resubelpara Municipal Board 1.50   Mar-27 

Baghmara Municipal Board 1 - Mar-27 

Sub-Total (7 ULB) 49.37 
 

    

Nongstoin Town Committee 2.26 Preparation of the Detailed Project 
Report (DPR) for setting up 

Decentralized Sewage Treatment Plants 
(STPs) has been initiated 

- Mar-27 

Mairang Town Committee 1.11 - Mar-27 

Nongpoh Town Committee 1.05 -  Mar-27 

Sub-Total (3 Town Committee) 4.42 - - - 

Total 53.79 - - - 

*Basis of estimation (based on 80% of lpcd water supply/or measured) 
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(D) Drains 

Name of ULBs 

Sewage and Sullage flowing in 
open drains (Storm water 
drains/ concretized drains/ 

unlined/ katcha drains) (No. of 
drains) 

Flow in each drain (MLD) 
Quality/ Characteristics 

of effluent 

Quantity of 
industrial 
effluent 

discharged in 
drain (MLD) 

Final point of 
discharge of drain  

Time bound 
action plan 
to prevent 

sewage 
discharge 
into drain 

Shillong 

32 storm water drains 
Flow chart and test report Attached as Annexure XVIII 

– at page 45 
Survey to be 
Conducted 

Discharge into natural 
water bodies 

Dec-27 Shillong-SUA (excluding SMB & SCB) 

Shillong Cantonment Board 

Tura Municipal Board 
39 Concretized storm water 

drains 
Survey is yet to be conducted 

Discharge into natural 
water bodies 

Dec-27 

Jowai Municipal Board 11 Concretized storm water drain  
Flow chart and test report Attached as Annexure XIX 

at t page 46 
Survey to be 
Conducted 

water Bodies Dec-27 

Williamnagar Municipal Board 
12 Storm water drains 

8 Kutcha Drains 
Survey is yet to be conducted water Bodies Dec-27 

Resubelpara Municipal Board 
15 Storm water drains 26 Kutcha 

Drains  
Survey is yet to be conducted water Bodies Dec-27 

Baghmara Municipal Board 
10 Storm water drains 26 Kutcha 

Drains  
Survey is yet to be conducted Water Bodies Dec-27 

Sub-Total (7 ULB) 179 - - - - - 

Nongstoin Town Committee 
20 concretized Storm water 

drains. 
Survey is yet to be conducted water Bodies  Dec-27 

Mairang Town Committee 15 covered storm water drains  Survey is yet to be conducted Water Bodies Dec-27 

Nongpoh Town Committee 
18 concretized Storm water 

drains. 
Survey is yet to be conducted Water Bodies Dec-27 

Sub-Total (3 Town Committee) 53 - - - - - 

Total 232 - - - - - 
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(E) Sewage treatment and Utilization     

Name of 
ULBs 

Installed 
Treatment 
capacities 
of existing 
STPs (MLD) 

Utilization 
capacity 

of 
existing 

STPs 
(MLD) 

Gap in 
sewage 

generation 
and 

treatment 

Time bound 
plan to set up 

and 
operationaliz

e STPs 

Performanc
e of STPs 

with 
reference to 

Standards 

Final point of discharge 
of treated effluent 

Level of Utilization of Treated 
Sewage 

Sludge generation 
and its management 

Shillong 
Municipal 

Board  
Shillong 

Cantonment 
Board 

Shillong 
UA(Excludin
g SMB, SCB) 

1. FSTPs - 
0.465 

0.02 

28.59 Dec-27 
Awaiting for 
test report 

Recycled within the plants 

The test report will indicate the 
feasibility to mix the sludge with 

compost. 
Treated water is 99% recycled 
and re used within the plant. 

3kg/day 
Dry sludge sampling 
has sent for testing. 

2. STPs- 1.37 1.37 Recycled within the plants The facility is installed by private entity 

3. ETPs -   
3.4 

3.4 Main Drains The facility is installed by private entity 

Nalla In-situ 
1.27 

1.27 In-situ treatment of the River 

Tura 
Municipal 

Board 

1. FSTP-
0.050 

0.00842 

7.61 Mar-27 

To be sent to 
the Pollution 

Control 
Board  for 

test 

The treated effluent is 
recycled and reused 

within the premises of the 
treatment plant for 

gardening/cleaning/other 
non-potable purposes 

The treated effluent is recycled 
and reused within the premises 

of the treatment plant for 
gardening/cleaning/other non-

potable purposes 

1kg/day 
Dry Sludge 

generated and 
sample will be sent 

for testing 

2. ETP- 0.06 0.06 

The facility is 
installed by 

private 
entity 

Main Drains The facility is installed by private entity 
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Jowai 
Municipal 

Board 

1. FSTP - 
0.055 

0.21 

2.59  Mar-27 

To be sent to 
the Pollution 

Control 
Board 

The treated effluent is 
recycled and reused 

within the premises of the 
treatment plant for 

gardening/cleaning/other 
non-potable purposes 

The treated effluent is recycled 
and reused within the premises 

of the treatment plant for 
gardening/cleaning/other non-

potable purposes 

31 kg/day of dry 
sludge is generated. 
Dry sludge samples 
have been sent for 

testing to determine 
the feasibility of 

mixing the sludge 
with compost 

ETP- 0.11 0.11 

The facility is 
installed by 

private 
entity 

Main Drains The facility is installed by private entity 

Nulla In-Situ 
-0.65 

0.65 

Test Report 
Attached as 
Annexure at 

page --- 

In-situ treatment of the River 

Williamnagar 
Municipal 

Board 
FSTP-0.03 0.002 1.80 Mar-27 

Awaiting the  
test report 

from 
Meghalaya 

State 
Pollution 
Control 
Board 

The treated water has 
been reused in the 

treatment plant for same 
purpose 

The treated water has been 
reused in the treatment plant 

for same purpose 

0.3kg/day of dry 
sludge is generated. 
Dry sludge samples 
have been sent for 

testing to determine 
the feasibility of 

mixing the sludge 
with compost 
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Resubelpara 
Municipal 

Board 
FSTP-0.03 0.03 1.47 Mar-27 

Awaiting the  
test report 

from 
Meghalaya 

State 
Pollution 
Control 
Board 

The treated water is 
stored in the storage tank 

and its used for 
agriculture purposes. 

The treated water has been 
reused for agriculture purpose. 

4.5 kg/day of dry 
sludge is generated. 
Dry sludge samples 
have been sent for 

testing to determine 
the feasibility of 

mixing the sludge 
with compost 

Baghmara 
Municipal 

Board 
FSTP-0.015 0.015 0.89 Mar-27 

Awaiting for 
test report 

Recycle Recycle 

2.25 kg/day of dry 
sludge is generated. 
Dry sludge samples 
have been sent for 

testing to determine 
the feasibility of 

mixing the sludge 
with compost 

Sub-Total (7 
ULB) 

7.51 7.15 42.22           

Nongstoin 
Town 

Committee 
- - 2.26 - - - - - 

Mairang 
Town 

Committee 
ETP-0.03 0.03 1.08 Mar-27 

The facility is 
installed by 

private 
entity 

Main Drains The facility is installed by private entity 
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***: There is no sewage/sullage flow but only grey water flow. 

Nongpoh 
Town 

Committee 
ETP-0.037 0.037 1.01 Mar-27 

The facility is 
installed by 

private 
entity 

Main Drains The facility is installed by private entity 

Sub-Total (3 
Town 

Committee) 
0.067 0.067 4.35           

Total 7.57 7.21 46.58 
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ANNEXURE XV: GAPS IN LIQUID WASTE MANAGEMENT 

(F) Gaps and Action Plan  

Name of ULBs 
Sewage 

Generation 
ULB/ MLD    2 

Installed 
Treatment 

Capacity       3 

Utilized 
Capacity       

4        

Gap in 
Sewage 

Treatment   
(2-4)  

Existing 
Legacy Waste 

M.T. 

Shillong 17.22 

6.51 6.06 28.59           1,10,429  
Shillong-SUA (excluding 

SMB & SCB) 
15.7 

Shillong Cantonment 
Board  

1.73 

Tura Municipal Board 7.62 0.05 0.008 7.61              67,903  

Jowai Municipal Board 2.8 0.55 0.21 2.59              70,584  

Williamnagar Municipal 
Board 

1.8 0.03 0.002 1.798             40,000  

Resubelpara Municipal 
Board 

1.50 0.03 0.03 1.47              23,094  

Baghmara Municipal Board 1 0.115 0.115 0.885                10,261  

 Sub-Total (7 ULB)                49.37       7.51  7.15  42.22      3,22,271  

Nongstoin Town 
Committee 

2.26 0 0 2.26               24,916  

Mairang Town Committee 1.11 0.03 0.03 1.08              19,806  

Nongpoh Town Committee 1.05 0.0375 0.0375 1.01               56,110  

Sub-Total (3 Town 
Committee) 

4.42 0.067 0.067 4.353 1,00,832 

Total  53.79 7.57 7.21 46.58 4,23,104 
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ANNEXURE XVI: RING FENCED ACCOUNT (LWM) 

11. Ring Fence Account (Allocations and Expenditures) - Liquid 

Boards 1)Amount ring fenced 

2) Whether 
single 

dedicated 
account has 

been opened 

3) Date of 
opening 
account 

4) Amount utilized 5) Plan of utilization (Time lines and executing capacity) 

        Amount  Project Amount  Time Line 

SMB Rs. 151,413,982.00 

yes 1/27/2023 

Rs. 151,413,982.00     
 

JMB Rs. 113,760,637.00 Rs. 7,812,691.00 
 Construction of STP, 

Improvement of 
Drains  

Rs. 105,947,946.00 Sep-26  

Other 
ULB's 

Rs. 4,105,622.00 Rs. 1,898,400.00 
Procurement of 

Cesspool Tanker,  
Rs. 2,207,222.00 Sep-26  

Total  Rs. 269,280,241.00     Rs. 161,125,073.00   Rs. 105,947,946.00   

*  Allocation of Rs.44.20 Cr has already been earmarked under Swacch Bharat Mission for Waste Water Management, Action Plan of which is enclosed at Annexure XVII at 
page 41  
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TABLE 2: Summary of Current Status of Liquid Waste in Meghalaya with Reference to 
the Status at the Time of Last Hearing i.e., 03.11.2025 

Sl. 
No. 

Particular Oct-25 
Present 
Status 

1 Sewage Generation (in MLD) 53.3 53.79 

2 
Existing Treatment Facilities capable of 
treating the sewage presently (in MLD) 

7.57 7.57 

3 

Details of Treatment of Sewage   

a. By STPs (in MLD) 1.377 1.37 

      

c. FSTP (in MLD) 0.645 0.645 

d. Nullah In - situ Remediation (in MLD) 1.27 1.92 

e. ETP (in MLD) 3.64 3.64 

f. Final Destination 
Recycled/ discharged in drain 
storm 

  

4 

Details of disposal of untreated Sewage (in MLD)   

a. Final destination of Discharge of 
untreated sewage (in MLD) 

19.08 
Black Water to Septic 
tank with Soak pit. 

19.6 

26.72 
Grey Water 
(drains/streams/ rivers 

26.61 

5 Gap in liquid waste management 45.72   46..21 
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TABLE 3: Summary of Ring Fence Account with Reference to the Status at the Time of 
Last Hearing i.e., 03.11.2025 

 

CURRENT STATUS 

FUNDS COMMITTED: 

1 
Amount deposited in Ring Fenced Account for Solid and Liquid Waste 
Management 

₹60.53 Cr 

2 
Expenditure incurred after 22.12.2022 (without being deposited in Ring 
Fenced Account) for Solid and Liquid Waste Management 

₹86.82 Cr 

Total ₹147.35 Cr 

EXPENDITURE INCURRED: 

3 
Expenditure incurred after 22.12.2022 (without being deposited in Ring 
Fenced Account) for Solid and Liquid Waste Management 

₹86.82 Cr 

4 Amount utilized from Ring Fenced Account for Solid and Liquid Waste ₹31.93Cr 

Total ₹118.45Cr 

FUNDS AVAILABLE: (Balanced) 

5 Balance funds available in Ring Fenced Account ₹28.6 Cr 

6 Funds to be transferred  ₹14.55 Cr 
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ANNEXURE XVII: ACTION PLANS ON THE GAPS OF LIQUID WASTE MANAGEMENT 

ACTION PLAN 

Name of ULBs 
Sewage  

Generation  
MLD 

Existing 
Treatment 

MLD 

Gap in 
Sewage 

Treatment 

Ongoing and proposed projects 

Component 
Capacity  
(in MLD) 

Status  
Target 

Timeline 

Shillong Municipal Board, 
Shillong Cantonment Board and 
Shillong-SUA (excluding SMB & 
SCB)  

34.65 6.51 28.14 

Decentralized STPs in Police 
Reserve using Johkasou 

technology  
0.3 

Work in Progress 
(Work Order attached 

as Annexure XXII at 
page 49 

Dec-26 

DPRs preparation initiated by 
the Shillong Cantonment 
Board for Decentralized 

Treatment Plants 

1 
EOI has been floated 

by Shillong 
Cantonment Board 

Dec-27 

DPRs preparation initiated by 
the Urban Affairs 

Department for a Sewer 
System in New Shillong 

15 
EOI has been floated 

by Urban Affairs 
Department 

Dec-27 

Tura Municipal Board  7.62 0.05 7.57 

DPRs preparation initiated by 
the Urban Affairs 

Department co-treatment 
STPs and a Decentralized 
STPs in Core area of Tura 

with and Interception and 
Diversion Drain System of 

6km 

7.5 
EOI has been floated 

by Urban Affairs 
Department 

Mar-27 
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Jowai Municipal Board 2.8 0.55 2.25 

DPRs preparation initiated by 
the Urban Affairs 

Department co-treatment 
STPs and a Decentralized 

STPs in Core area of Jowai 
with and Interception and 
Diversion Drain System of 

3km 

2.5 
EOI has been floated 

by Urban Affairs 
Department 

Mar-27 

Williamnagar Municipal Board 1.8 0.03 1.77 

DPRs preparation initiated by 
the Urban Affairs 

Department co-treatment 
STPs and a Decentralized 

STPs in Core area of 
Williamnagar with and 

Interception and Diversion 
Drain System of 3km 

2.5 
EOI has been floated 

by Urban Affairs 
Department 

Mar-27 

Resubelpara Municipal Board 1.00 0.115 0.885 

DPRs preparation initiated by 
the Urban Affairs 

Department co-treatment 
STPs and a Decentralized 

STPs in Core area of 
Resubelpara with and 

Interception and Diversion 
Drain System of 2km 

2 
EOI has been floated 

by Urban Affairs 
Department 

Mar-27 

Baghmara Municipal Board 1 0.115 0.885 

DPRs preparation initiated by 
the Urban Affairs 

Department co-treatment 
STPs and a Decentralized 

STPs in Core area of 
Baghmara with and 

Interception and Diversion 
Drain System of 2km 

1 
EOI has been floated 

by Urban Affairs 
Department 

Mar-27 
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Nongstoin Town Committee 2.26 0 2.26 

DPRs preparation initiated by 
the Urban Affairs 

Department co-treatment 
STPs and a Decentralized 

STPs in Core area of 
Nongstoin with and 

Interception and Diversion 
Drain System of 3km 

3 
EOI has been floated 

by Urban Affairs 
Department 

Mar-27 

Mairang Town Committee 1.11 0.03 1.08 

DPRs preparation initiated by 
the Urban Affairs 

Department co-treatment 
STPs and a Decentralized 

STPs in Core area of Mairang 
with and Interception and 
Diversion Drain System of 

2km 

1.5 
EOI has been floated 

by Urban Affairs 
Department 

Mar-27 

Nongpoh Town Committee 1.05 0.375 0.675 

DPRs preparation initiated by 
the Urban Affairs 

Department co-treatment 
STPs and a Decentralized 

STPs in Core area of 
Nongpoh with and 

Interception and Diversion 
Drain System of 2km 

1.5 
EOI has been floated 

by Urban Affairs 
Department 

Mar-27 

TOTAL 53.3 7.775 45.515   37.8 - - 

With the above statement the Urban Local Bodies of Meghalaya, with the ongoing projects will have a gap of 15.5 TPD which the State Government is working on 
the Action Plans. 
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ANNEXURE XVIII --: FLOW CHART AND TEST REPORT OF DRAINS IN SHILLONG 
 
  

47567



Page 46 of 54  

ANNEXURE XIX --: FLOW CHART AND TEST REPORT OF DRAINS IN JOWAI 
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  ANEXURE XX: EXPRESSION OF INTEREST RECEIVED FOR DESIGNED BUILD & 

OPERATED FOR DPRs PREPARATIONS FOR USED WATER MANAGEMENT 
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ANNEXURE: XXI: EXPRESSION OF INTEREST FOR GREY WATER MANAGEMENT 
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ANNEXURE XXII: WORK ORDER DECENTRALIZED USED WATER TREATMENT: SHILLONG 
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3. PROGRESSOFOTHERINTERVENTIONS 

The State Government has also initiated various interventions in order to reduce 

the gap of Waste Management in the State and the details progress of the 

interventions is enclosed as Annexure XXIII at page 51, comprising various items 

of progress depicted in tabular forms. 

Along with the plans to reduce the gaps the State Government has also initiated 

to The State Government has also committed treat the water bodies and lakes 

which several initiative is being taken, the details of which are as follows: 

Wahumkhrah Riverfront Development Projects: As part of the efforts to 

rejuvenate the major river flowing through the capital city, a Wahumkhrah 

Riverfront Development Project has been initiated at a cost of Rs. 39.75 crores. 

The works to be taken up includes development of the riverbanks, desiltation, 

garbage-removal and beautification of the banks with creation of public spaces. 

Provision of transparent wire mesh fences: The fencing work along the 

vulnerable stretches of the Umkhrah, Umkhen, and Umshyrpi rivers, proposed for 

a total length of 6.3 km, has completed. 

Bio Remediation of River Wahumkhrah Stretches: In an effort to restore and 

improve the water quality of the River Wahumkhrah, a 7 km stretch of the river 

within the city limits has been identified for implementation of a bioremediation 

project. The project has been approved and undertaken as an intervention to 

address pollution and improve the environmental conditions of the river 

ecosystem. The work has been awarded to INTACH and the timeline for 

implementation is 4 months. 

Cleaning and Beatification of Ward’s Lake: To improve the water quality and 

ecological condition of the lake, the State Government has initiated a project for 

the cleaning and rejuvenation of Ward's Lake as part of ongoing measures aimed 

at the restoration, conservation, and sustainable management of urban water 

bodies in the State.  
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ANNEXURE XXIII: STATUS OF SETTING UP OF INTEGRATED SCIENTIFIC SOLID WASTE 

PROCESSING AND DISPOSAL SITES 

Towns District Location 
Area 

(Acre) 
Progress 

(Present Status) 

Shillong East Khasi Hills Nonghali 112 

Public Hearing Completed 
Awaiting for the 
Environment Clearance from 
State Environment Impact 
Assessment Authority. 

Tura West Garo Hills Wakkagre 21.02 
Environmental Clearance is 
under progress 

Jowai West Jaintia Hills Umlamat 52 

Awareness Campaign on for 
the Stakeholders on the 
Plans of setting up of 
Landfill Site Completed. 
 
 Environmental Clearance is 
under progress 

Williamnagar East Garo Hills Rongakgre 37 
Environmental Clearance is 
under progress 

Resubelpara North Garo Hills - - 
New Land Identification is 
under progress. 

Baghmara South Garo Hills - - 
New Land Identification is 
under progress. 

Nongstoin  West Khasi Hills  - - 

Land has been identified 
and Awareness Programme 
conducted feasibility study 
under progress. 

Mairang 
Eastern West Khasi 
Hills  

- - 
New Land Identification is 
under progress. 

Nongpoh RiBhoi District - - 
New Land Identification is 
under progress. 
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WIRE MESH FENCING 

 

 

WORK ORDER FOR WAHUMKHRAH BIO REMEDIATION 
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WORK ORDER FOR CLEANING WARD’S LAKE 
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